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GOVERNMENT OF INDIA 

MINISTRY OF FINANCE 

(DEPARTMENT OF REVENUE) 

  

Notification No. 96   / 2008-Customs (N.T.) 

  

New Delhi, the   25th  July, 2008. 

 3  Sravana, 1930 Saka. 

  

S.O.          (E). - In exercise of the powers conferred by sub-section (1) of section 4 and sub-

section (1) of section 5 of the Customs Act, 1962 (52 of 1962), the Central Board of Excise 

and Customs hereby appoints the Commissioner of Customs, Tuticorin, to act as a common 

adjudicating authority to exercise the powers and discharge the duties conferred or imposed 

on the following adjudicating authorities in column 3 in respect of Show Cause Notices 

against their names in column 2,- 

  

Sr. 

No. 

Show Cause Notices No. and Date Adjudicating Authority 

(1) (2) (3) 

1 SCN No. 27/2008 dated 22.02.2008 issued from F.No. 

INT/DGCEI/CBERU/10/2006 

Commissioner of Customs, 

Export, Nhava Sheva. 

2 SCN No. 12/2007 dated 16.08.2007 issued from C.No. 

VIII/49/OIC/BACC/ XP/DBK/20007 

Assistant Commissioner of 

Customs, Air Cargo Complex, 

Bangalore. 

3 C.No.VIII(10)37/ADC/Adj./CC(P)/WB/2007 dated 24.08.2007 Commissioner of Customs 

(Preventive), Kolkata, West 

Bengal. 

4 F.No. SIIB/DGCEI/33/07 Cus. Dated 06.09.2007 Commissioner of Customs, 

Cochin. 

5 SCN No. SCN/ADJ/192/2007(SECTION), SCN/ADJ/658/2007 

(MAIN) from F.No. INT/DGCEI/CBERU/10/2006/S.Misc. 

12/2007-CAU dated 19.09.2007 

Commissioner of Customs 

(Exports), Chennai. 

6 SCN No. 208/2007, from C.No. VIII/10/121/2007 Adjn. Dated 

26.09.2007 

Commissioner of Customs, 

Tuticorin. 



7 F.No. S.Misc.57/2007.DBK (Acc) dated 04.10.2007 Assistant Commissioner of 

Customs (Export and DBK), 

Air Cargo Complex, Chennai. 

8 SCN No. 3/2007-ADC, from C.No. VIII/10/12/2007-Cus. 

Adjn. Dated 15.11.2007 

Additional Commissioner of 

Customs and Central Excise, 

Coimbatore. 

9 SCN No. 1/2007, from C.No. VIII/23/11/2007/ICD.TPR dated 

12.12.2007 

Assistant Commissioner of 

Customs, ICD, Tirupur. 

  

for the purpose of adjudicating the above Show Cause Notice pertaining to M/s K.G.Denim 

Limited, Jadayampalayam, mettupalayam, Tamilnadu - 641 302.  

  

(Aseem Kumar) 

Under Secretary to the Government of India 

[F.No. 437/46/2008-Cus.IV] 

 


